CENTRAL ADMINISTRATIVE TRISUNAL, JASALBUR BENCH,
JABALPUR,

o s 0o »

Original Application Na. 95 of 1998
this the 28tnH dsy of February®23433.

HON'BLE M3, 3.K. UDADHYAYA, MIMBER (A)
HON'BLE M5, MEERA CHHISBER, MEMBER(J)

1 Sokolal Ssdar, $/0 Manau Ram Sedar, aged ab'ut 35 yaarg,
R/o Chakradhar Nagar, Near 3ethi Nagat, 3cadises taigann,
District Raigarh.

2. Laxman Zingh, 5/0 "inau Ram, aged abaut 35 years, B/o

“ejuz  Jara, Raigarh, District Raigarh.

Applicants.
By Advoeate : Nons.
Versus.
1. Union of India through the Ministry of Posts &
Talacommunication, New Delhi.
2. Chairman, Post & Tel ecommunication, Bhopal.
3. Bistrict Manager, Post & Telecommunication, Raigarh.
4. Depot Manager, pbost & Telecommunicat ion, Raigarh, Dist-:-*
Paigarh.
Respondents.

By Advocate : None.

O RDER (ORAL)

BY R.K. UDADHYQYA, NEMBEQ(&)
(g.preseyd: w—

NonaLfor the either sides. As paer the ortder of this Court

dat ad 15.1.2003,the intimation of the date of hearing was sent
by the Registered post to the applican: cn 14.1.2003, but no
8ppearance is made either by the applicant or anybody on his
behal? and even on earlier dates of hearing, nobody was present.
It is presumed that the applicant is no longer interested in

prosecuting this 0.4, Accordingly, this G.A. is dismizced Gor non-

prosecution., No costs. /25 BATAV
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(Mrs. Meera Chhitber) (R.k. Jpachyaya)
Member (3) Memb s /A%
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